
CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH 

O.A. No. 291 of 1993 

Date of decision: 11.09.2000 

Mr. Anoop Shukia 	 :Petitioner [s] 

Mr. P. B. Shrna & S. Tripat 	Advocate for the petitioner [s] 

- 

Versus 

Union of India & Ors, 	 : Respondent [s] 

Mr. B.N. Doctor & 	 Advocate for the Respondent [s] 
Mr. RE. Adhvarvu for R-2. 

CORAM: 

THE HONBLE MR. A. S. SANGHAVI 	1. MEMBER (J) 

THE HONBLE MR. G.C. SRIVASTAVA 	MEMBER (A) 

I Wtther Repc;rters of Local 	eFs may be allowed to see the judgment? P 

To be relèrred to the Reporter or not? p" 

Wlicthcr tiii-  ordLips wish to ste the fair' copy of the judgment ? " 

'1 	Whether it im- : i3 to be circo!-tcd to other P moLes 'f ihr TriN ml ? 

4 



Anoop Shukia, 
D.C.F. Social ForestTy 
Djvjsi-Ofl Banaskantha, 
P 	

= Applicant 
a1anpUr.  

Advocate Mr. P. B. Sharma & $. T ripathy 

Versus 

Union of India, Notice to be served through 

The Secretary. Government of hidia, 

Ministry of EiwironmeI nd t and Forests a 

Wild Life, Par yavaran Bhavafl, 

C.G.O. CompIeX Lodi Road, 
New Delhi. 110 003. 

2. 	The State of Gujarat, Notice to he 
served through the SecretarY to the 
Govemmellt of Gujarat, Forests and 
Environment DepartrflentS Sacbiv alay a, 
Gandhiflagar 	

Respondents = 

& P.F. AdhvarYU for R-2. 
Advocate Mr. B.N. Doctor 

ORALS ORDER 
O.A 291 of 1993 

Date: 11.09.2 

Per Hon'ble Shri. A. S. SanghaVi 	
Member (J). 

Neither the applicant nor his advocate has remained 
- nt 1ie, proceeded with this O.A. it prese 	

appears that they 

e Q.A. 	Under the 
are no nt iterested in proceeding with th  

circumsta1Ce5 the O.A is dismissed in default with no order as 

to costS. 

ct 
(0-. C. Srivas'taV a) 

Member (A) 

.7~~ - -- - - 
(A.S. Sanghavi) 

Member J) 

09 
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( See Rule 114 
IN THE CENTRAL ADMINISTRATD.JE TRIBUNAL, AHMEDAE3AJj BENCH 

cA/TA/r/c 	 of 2 N) 

- 

	

	 APPLICANT (s) 

VERSUS 

RESPOENT (s) 
-- -------------- *--- -.---. 

.-.. --------...- ..--. 

I N B E X - S H E E T 

RR.NO. 	DESCRLPIIQN OF DccIjr€NT.s . 	 PAGE 
01. 

32. 

--------- 
/ 

( 

.- .. . 

Certified that the file is comDlee in all respects. 

/ 

Signature of S.O.(j) 	 Signature of Dealing Hank. 


